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Shri Anaatrao PatD: May I know 
whether, firstly, the Government pro-
pose to set up a co-operative news-
print factory in Maharashtra and, 
secondly ..... . 

Mr. Speaker: No please; this is about 
Himachal Pradesh. Now, I think, we 
should go to the next que.;t;oll. Every 
State will begin to '~  in now. 
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Flight of Technical know-how from 

West Bengal 

+ 
·1742. Shri D, N. Patodia: 

Shrl R. Barua: 
Shrl Samar Goba: 
Shri M. L. So.dbl: 

Will the Minister of I.dustrW De-
velopment IUUl Company Alrairs be 
pleased to state: 

(a) whether theTe is a tendency for 
the flight of technical know-how from 
Calcutta and West Bengal and thereby 
impairing industrial production; 

(b) whether any assessment has been 
made about the loss Of industrial pro-
duction in the coUntry due to 'Gherao'; 
and 

(c) whether the industrialists in the 
private sector have planned to shift 
their industrial units t.> safer zone, 
where the infection of 'Gherao' is not 
very much perceptible! 

The Deputy Mbdster In the ~s  

of IJadustrial Development and Com-
pany Mairs (Shrl Bhanu Prakash 
Singh) : (a) It is difficult to assess 
the tendency but there is no intimation 
regarding the flight of technical know-
how from Calcutta and West Bengal. 

(b) It is too early to assess the loss 
of industrial production as a result of 
'Gherao' movement. 

(c) Government have no informa-
tion . 

Shrl D. N. Patodfa: Is the hon. 
Minister aware that certain figures 
were compiled by the Chamber of 
Commerce stating that not only has 
the Gherao resulted in prodlll'tion lou-



:18769 Oral Answer. SRAVANA 20, 1889 (SAKA) Oral Answers 

.of several crares of rupees but also 

.in losing several lakhs of man-hours 
and loss of revenue to the State run-
ning into several crores ot rupees and 
that the Gherao has now appeared like 
a cancer in the ind ustrial structure of 
the country which is spreading from 
West Bengal over to other States also? 
Will the Government, therefore, ccn-
sider that in view of these circum-
stance'S Gherao is declared illegal 
beca'Use it is detrimental to industrial 
production? 

The Minister of Iatlustrial Develop-
ment and Company Affairs (Shri F. A. 
Aluned): Regarding this lLatter a 
statement was made by the Home 
Minister and it has been made (''Vident 
that the nature of Gheraos which are 
laking place is such thai involves the 
question whether there is an offence 
.committed under ~ l'enal Code. 
Actually, the nature of the ~ is 
such that it is not l's~  to declare 
it illegal. This is a thing whicn comes 
within the purview of the Penal Code. 
We are taking all the action necessary. 
We are contacting the St.ate Govern-
ments. I think, there is s ~ improvc-
ment so far as Gheraos are concerned. 

Shri D. N. Patodia: The reply givcn 
by the hon. Minister i~ not satisfactory. 

An. hon. Member: So what? 

Shri D. N. patodia: I believe, he 
does not mean that wrongful ccmfinp.-
ment of persons, their not beiug per-
mitted to go out, spitting on their faces 
and inaction of the police in these 
'malters can be considered such which 
are not otrensive; therefoN. the nature 
-<Jf Gheraos is ~i i l  such which 
'liemands stricter action and Govern-
ment should definitely consider taking 
further steps. May I know, therefore', 
whether the Government will exa:nine 
more in details the problem of Gherao 
and take a considered decision whether 
Gheraos should be declared Wegal or 
not? 

'Shri F. A. Ahmed: So far as the 
'first part of the question is concerned, 
the nature of the acts committed by 

these Gheraos, I believe, conies within 
the mischief of the Indian Penal Code. 
So far as the second part of the ques-
tion is concerned, Government fs glvin, 
consideration to this matter as to what 
proper action should be taken to re-
duce this tendency. 

Shri Hem Barua: Ma-y I .'mow if the 
Government have made !lny e.<timate 
of the loss in industrial output as also 
the loss in revemle due to the gheraos? 
Is it a fact that industrial output in 
West Bengal, due to gheraos, went 
down by Rs. 20 crorer" the Govern· 
ment lost Rs. 5 crores in revenue and 
3 million man-hours were lost? 

Shri F. A. Ahmed: As I have pointed 
out, no assessment has been made Ilild 
it is too early to make an a5seRsment. . 

Shri Hem Barua: How could it be too 
early to make ,10 assessment? Does 
he want more gheraos' 

Shri F. A. Aluned: The hon. Member 
may please allow me to complete my 
reply also. These assessments are 
made quarterly, half·yearly or annual-
ly and when those figures ..... . 

Shri Piloo Molly: Supposing they 
are made quinquennially, will you wait 
for five years? 

Shri F. A. Ahmed: ...... are WIll-
able and the assessment is made, we 
shall be able to know how much pro-
duction has gone down in the course 
of a particular period. So far as in-
formation from various neWspapers 
and industries is concerned, some 
people put it that nearly 20 per cent 
Of production has sone down and sOlne 
people claim that it has gone down by 
30 per cent or 40 per cent. 

Shri Rem Barua: Therefore, you 
should make the assessment. 

Shri F. A. Ahmed: Yes. Unleu .old 
until all the actual figures ~ produc-
tion for the relevllnt period are m3de 
available to us, it will not be lIDB8ibie 
for us to make ths 118Rssment. 
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8hr1 B. Baraa: May I know whether 
as a result of the present difficulties 
prevailing in WeBt Bengal, it is Dot 
possible to put up new units of indus-
tries there and, if so, whetheT it has 
also alTected the employment potential 
of the industrial sector? 

Shrl F. A. Ahmed: That is also a 
very big question. So far as the 
establishment of new units is concern-
ed, the hon. Member is aware that a 
unit involving an investment of about 
Rs. 25 lakhs requires no licence anj 
they can set up those units there. But 
so far as units involving over that 
amount are concerned, as the hon. 
Member knows, there is a policy of th.,. 
Government that, while they consider 
the applications from various quarters, 
the question of regional imbalr.nce is 
also to be taken into consideration. On 
the one hanj, the people blame the 
Government for i si ~ !.he indus-
trial units in sectors which are already 
there and, on the other hand, the ques-
tion is put as to why this is not beinp. 
done. 
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8bri Sradhakllr Supakar: Mo.y I 
know if any study has been made as 
to how far these gheraos have been 
able to reduce the regional imbalance 
in the country so far as industrial de-
velopment is '~ 7 

Mr. Speaker: He is nc: able to 
answer it. 

Shri Sradhakar Supaltal·; I wanted 
to know whether any study has reen 
made, about regional imbalance and 
how far these ghe,-aos have been able 
to reouce the regionai imbalance so 
far as industrial nevelopment is con-
cerned. 

Shrl F. A. Ahml'd: 'The question l,t 
reducing the regional imbalance has 
not been considered from the point of 
view of gheraos, but when we prE'p'lre 
the report after two or three years, we 
shall take into con,ideratirm whet);r.r· 
this has also had some effect i)1 re-
ducing the regional imbalance. 

Shrl Virendrakumar Shah: The hon. 
Minister'S reply to an earlier ques1ion 
about the flight of capital. of new' 
industries was rathp.r vague. May I 
know whether the Government is 
aware that largtl i~  like the 
Union Carbide and many other ~'J

panies who wanted to instal some 
additional capacities there and ",,1':0 

have been given licences are :.lOW 
having second thoughts ab:.ut instal-
ling these capacities for new plants in 
West Bengal, and if so, what steps 
Government are tlricing to see that this. 

does not happen' 

Sbri F. A. Ahmed: It is a fact that 
some of these ulllt.s are having secon4 
thoulihts so flit tiS expansion of thl'i& 
actiVities in that area is eonCffile!_ 
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SlId V1r8llllrakU_ Sha': What 
steps are we tarkh1g lIbout it? 

Shrl F. A. Ahmed: The Government 
have brought this fact tl) the notice of 
the West Bengal Government. 
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Shri Nath Pal: Is it a fact that 
whereas some gheraos have their origin 
in legitimate grievances of industrial 
working class, some of the gheraos are 
not so motiva1;ed and some of them 
tend to resemble dangerously some of 
the not-so-savoury li i i ~ of (he Red 
Guards and has the Government's 
attention been drawn to this aspect? 

Shrl F. A. Ahmed: Yes, Sir; it has 
been drawn. 

SIU'.i Nath Pal: No Sir. My ques-
tion ...... 

Mr. Speaker: He says that their 
attention has been drawn. 

Sbl't. Nath Pal: My question was like 
this. Some Of the gheraos are said to 
be legit!mate, activlties of bona. fide 
trade unions, but some of them are not 
so, and I wanted to know whether they 
resemble some of the not-50-savoury 
aetivities of the now notorious Red 
Guards. Do they resemble them or 
not? 

Shrl .... A. AJlmt!d: 'i'he hon. Mem-
ber asked me whether our attention 
had been drawn to this and i slrid, 'Yes, 
S'1l". 

Mr. 8t*I*et: Mrs. Labhmikan-
thamma. 

SluUlati l.elrelgnnrapUwmma: The 

hon. Mirlister of State in the Ministry 
of IIIlciustrial Development said at 
Hyda'abad that the Government was 
proposing to constitute Nehru Peace 
Squads for industrial peace. May I 
know whether Government propose to . 
constitute such squads and if 30, wileD 
they will finalise? 

The MiaisteI' of State in the Ministry 
of Industrial Development and Com-
pany Hairs (Shri Ra&'huaath Heddi): 
If the hon. Member had correctly 
understood what I had said, I men-
tioned at Hyderabad while addressing 
the workers' meeting of the Heavy 
E!ectricals about the idea of Nehru 
Brigades like this: persons well known 
for their work in the factory and who . 
had made contributions in relation to 
work should be given social recogni-
tion by way Of constituting a brigade 
which will be called Nehru Brigade. 
It was an idea for examination. That 
is all. I did not say that ~  

was undertaking steps in that regard. 

Shrl Dattatraya Kunte: Is it a fact· 
that according to the Government's 
policy, gheraos have not yet reached 
the saturation point and, therefore, the 
Government is not making an asse!l8-
ment? 

Mr. Speaker: Mr. Basu. 

Sbri Jyotirmoy Bun: Those who· 
have read the Article written by the 
Special CQrrespondent 'Of the London 
Week!y know that there will be 110 
flying of capital from West Bengal be-
C8'USe' of raw materials, shipping 
facilities and cheap skilled labour. 
Under the circumstances ..... . 

An hOD. Member: Very cheap! 

Shrl JyoUrmoy Ban: Very cheap, 
cheapest in the world. He does not 
know. 

Under the circumstances, may I 
know, during the golde'll rule of Con-
Itess, how numy jheraOll took place ift. 
the last thr'f!e years, 11M, IlH1l1 an4, 
1_1 
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Sbri lIulrajit Gapta: Is the hon. Government have no idea as to what 
l4inister lI'Ware of the fact, and if he is the extent of brain-drain has been in 
. not, will he l s~ get it corroborated West Bengal. I would like to know, 
by his colleague the Labour Minis- since this insidious institution came 
ter, that out of a total of 9,000 factories into our midst, what Government lllive 
registered under the Factories Ad in done in this respect to find out and 
'West Bengal, that the total number of calculate the e1fectivene>ss or other-
gheraos that has taken place up to wise of this weapon. 
date is less than 400 II'Ild also that the 
number of workers involved in stop-
pages of work and the number of man-
days lost were much higher last year in 
Maharashtra than in West Bengal, and, 
therefore, this panic about the flight of 
capital from West Bengal is grossly 
-exaggerated? 

8hrl F. A. Ahmed: As far as I k.now, 
'So far as Maharashtra is concerned, the 
gheraos were not so voluminous and 
were not for reasons which are very 
weH known to the hon. Member. As 
far as the number is concerned, he CIl'Il 
settle it with those MembeTs who think 
that the number is very large. 

8hri Indrajit Gapta: He is in the 
Government and he must givp. u'> those 
figures. 
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Shri Piloo Mody: Government have 
no idea about the number at man-
-hours  lost. Government have no idea 
-About the amount of production lost, 
,Government have no idea about how 
:many expansion schemes h8lVe been 
,droppt!c1 or cancelled or postponed. 

8hrl F. A. Ahmed: If the hon. Mem-
ber is running away with the impres-
sion that Government have no idea 
about these matters, I do not know 
how I can reply to the ques tion. 

8hrl Plloo Mody: We have got this 
impression only from his replies. 

8hri 8. Kandappan: While con-
demning gheraos in no uncertain 
terms, we are quite aware, and I think 
the hon. Minister will also agree when 
I S8'Y. that one of the major causes 
for these gheraos is the 'ukewarm atti-
tude of Government in settling ind1!s-
trial disputes. I would like to know 
whether this particular Ministry has 
taken any step in this regard in order 
to see that proper justice is done to 
the labour. 

8hri F. A. Ahmed: Many of ~  

matters so far as disputes are concern-
ed come within the jurisdiction of the 
State Governments, and what,,"C'T 
assistance is called for from the Centre 
in order to settle these dispute.; has 
been given. 

8hri Tridlb Kumar Chaudhurl: I am 
at some disadvantage in puttlll6 the 
question which ls in my mind, hecause 
the hon. Minister has stated that he 
has made no assessment of how many 
industrial establishments have st.:.pJ)E'd 
due to gheraos and what the loss of 
industrial production is and so on. 
But has he put hilIlBelf In touch with 
his counterpart in the West BeJlial 
Government and found out or taken 
care to find out from him whether ~  

Government at least or at least' his 
counterpart in the West Bengal Gov-
ernment is very se.riously concerned 
about the loss in industrial produdion 
due to &heraos or he is more conc.::i·&)-
ed about the loss In :ndustrlal 
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'production and the industries that are 
.uftering due ·to the recession, parti-
-cu1arly the engineering ind'slries 
COIIlplex in West Bengal round. about 
-calcutta and Howrah? May 1 kuow 
'Whether there has . been any,consulta-
'tion in thatre&'81'd? 

Ihri F. A. Ahmeil: As 1 ha"t: • .,jci, a: 
"resent we have i ~ to l i' ~ a 
proper assessmertl The hon. Member 
,.hould realise that unless and until the 
;figures Of production are 5upphttl , .. 

Shri B.aqa: The question is some-
thing and the answer is something 
else. How 'Iong c:otlld WI! remeoin 
'Patient? 

Slut F. A. ~ il ss 'and until 
1he' production 'figures are supplied to 
'\IS, it is not possil:lle for us to make 
,any assessment. 

J had some talk with ·the 'Ministel'lJ 
'in the West 'Bengal Government on 
·the question ot gheraos anti they tell 
me that 'acc:ortlini to their impression 
1he loss in production :i5not dne 'to 
-gheraOll. 

Mr. SpeAker::He askel! about l'8Ce!>-
sion also. 
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Shrl KrlshD& Kumar t;hatterji: Is 
the hon. MiJlister aware that \.be 
Labour Minister of West 13cn,a: hili! 
given moral support to ~ s !lOU 

has even said that if thi3 ;:neBllS di&-
location of i.JIwtry, . he .woUld. Dot 
mind it because It is the dght of 
labour to gherao management for 
redress of certain of their gric"anc:eIT 

'B1III F.. a. ~  It Is a fact that 
there is some claim for juatillcation of 
gherao on the Found that it is lecttl-
mate for workers to reaort to gherllOll 
to have their grievances redressed. 

I!Ihrl 8.)[1ID411: Has the hon. Muu.-
ter any information as to how mlln;, 
1I1nlsterll lit the Centre and in the 
Stll'tes have been gheraoeci. If at. aU? 

Shrl F. A. AIuDe4: I have no infor-
mation. 
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SInl D. C. Baa-: h it not • lact 
that the coneept of ,herao hIlII bf!eD 
giveon a philOSOJlhical and moral bull 
lib non-aliJlDllt!llt, non-proliferatiaD 
IIJdl 110 on an4 that it is bcin, openb' 
preached Dot only by tile worfuon, DOl 
O1I£y by Minis1en but abo by i ls~ 

ten' wives not only in West Btonpl 
but IIlso in other State. ol India' 
Whlitis (hehon. Minister JOinI to dO 
to 2lip tItis evil iB the bud beeallft' he 
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seems to be utterly unaware of what 
is happening in this country so fat' l1li 
gheraos are concerned? 

Shrl F. A. Ahmed: Thll't part of the 
function can be better performed by 
my hon. friend by peTsuading other 
people not to indulge in this activity. 

Shri D. C. Sharma: I am not the 
Minister. You are the Minister of 
Industry. We made you Minister, but 
you cannot perform your duty. 

Shri Tenneti Viswanatham: As the 
Minister has conceded that there is a 
moral claim to start some gheraos at 
least, has he ll ~  a limit beyond 
which gherao becomes illegal and be-
low which it becomes legalised? 

Shri F. A. Ahmed: I have not claim_ 
ed justification for it; some people 
claim it. 

Shri J. B. Kripalanl: If I mistake not, 
the Minister said' thm in certain Cr.sell 
gheraos are justilled. 

Shri F. A. Ahmed: I have net said' 
that. 

Shri J. B. KripaIaai: May I krww it 
that is his view or that is the view of 
the Cabinet? 

Shrl F. A. Ahmed: I am SOl'ry if that 
has been misunderstood. What I said' 
was thm some people claim that it is 
justified. . 

Shri ..... a: May I dl!aw YOIH' atten-
tion to !Pc. impropriety of the parti-
cular answer that the han. Mimster 
has repeated three times?' He must be 
aware now how a wrong impression 
has come' to be created', ami he should' 
take himself more seriously, and not 
simply be content with saying that 
some people are saying 80. Some 
people say that to murder is good. 
Then what does that mean? The 
impression will naturally ~ created' in 
the country that to murder is; a good1 
thing ir! some cases. Does the. Mini.!t· 
tel' think aot 

Shri F. A. Ahmed: May I lust SlIT 
that the question was framed in such· 
a manner if that was the view of the 
Labour Minister of West Benga!. I 
said: Ye'!J, there is a claim on the Dart: 
of some people who say so. 
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